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JOINT INSPECTION REPORT OF M/S DSM SUGAR MANSURPUR, (A UNIT OF 
DHAMPUR SUGAR MILLS LTD.), P.O-MANSURPUR, DISTRICT- 
MUZAFFARNAGAR, U.P. ON 17.11.2021 IN COMPLIANCE TO DIRECTION ISSUED 
BY HON'BLE NATIONAL GREEN TRIBUNAL IN O.A. NO. 16/2021, IN THE 
MATTER OF VINIT KUMAR VS M/S DSM SUGAR MILLS LTD. AND ORS. – REG.  

1.0 Background  
 

Hon'ble NGT vide order dated 18.08.2021 in the matter of Vinit Kumar 
Vs M/s DSM Sugar Mills Ltd. And Ors. in O.A. No. 16/2021 had directed 
following:  
 

".. The CPCB and State PCB will be the nodal agency for coordination and 
compliance. The Committee may also assess compensation for the past violations. 
The joint Committee may meet within 15 days from today. The Committee will be 
at liberty to associate any other expert/institution and consider the viewpoint of 
the industrial unit also. The action taken report may be filed by the joint 
Committee to this Tribunal within two months by e-mail at judicial-ngt@gov.in 
preferably in the form of searchable PDF/OCR Support PDF and not in the form of 
Image PDF. The report may inter alia mention the status of compliance and mode 
of disposal of effluents, considering the circumstances and impact on river Kali. 
The standards prescribed need to take into account the inherent purpose of the 
drain - it is not waste water carriage system. There has to be remedial plan for 
restoration of drain and the water body and cost has to be borne by the 
polluters.". 
 

In respect of another connected matter being E.A No. 20/2021 (O.A No. 
206/2020), Vinit Kumar Vs Sir Shadi Lal Distillery & Chemicals Works 
Pvt. Ltd. & Ors. The tribunal has constituted the very same joint 
Committee vide its order dated 19.08.2021.  

 
2.0  Inspection of M/s DSM Sugar, Mansurpur (A unit of Dhampur Sugar Mills 

Pvt. Ltd), P.O - Mansurpur, District - Muzaffarnagar U.P on 20.09.2021 
(found closed due to off season) and 17.11.2021 (operational) by Joint 
team of officials from CPCB, Regional Office, UPPCB, Muzaffarnagar and 
Additional District Magistrate (ADM), Muzaffarnagar.  

In compliance to the aforesaid direction, a joint team of officials from Central 
Pollution Control Board, Delhi, Regional Office, Muzaffarnagar, Uttar Pradesh 
Pollution Control Board (UPPCB) and Additional District Magistrate (ADM) 
visited the said Sugar unit on 20.09.2021 (found closed due to off season) and 
again visited on 17.11.2021 (operational) and surveyed the drain along the 
boundary wall of sugar mill near railway track, near Gram Sabha Pond  (found 
unapproachable during visit) and drain near NH-58 & downstream at village 
Bopara.  
 
2.1 During the joint visit on 20.09.2021 by the officials of CPCB, UPPCB and 

ADM (F/R) (Sh. Alok Kumar).   
 
 During the visit on 20.09.2021, the Sugar Unit was found closed due to off 
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crushing season. The Unit representative informed that the Unit shall 
resume its operation in the next crushing season (2021-22) i.e in November 
2021.  

 During inspection, the team observed that a common drain is located within 
Sugar unit’s premise near molasses tank and it was observed that the 
distillery unit is also using this drain for discharging its effluent into the 
Mansurpur drain and the same is corroborated by the UPPCB inspection 
report dated 08.08.2021 wherein the distillery unit was found discharging 
their effluent into the Mansurpur drain through this common drain.  

 During the visit, the team collected the drain water samples at various 
locations and the results are as given below:   
 
Tab.1 The analysis results of the drain samples collected from various 
locations.  

Drain water sampling results on 20.09.2021   
Drain Location  pH COD BOD TS TSS TDS Ammonia 

Mansurpur Drain at NH-
58 (1.5 km downstream of 
distillery)   

7.0 424 89 1260 100 1152 27 

Drain behind M/s DSM 
Sugar mill near railway 
track (<200 mtr from 
distillery)  

6.7 704 157 2100 1322 772 -- 

Drain near Bopada Village 
(2.5-3.0 Km downstream 
from distillery)  

7.2 544 87 1212 880 336 37 

    All values in mg/l except pH. The Lab analysis report is annexed at Annexure-
I.  

 
 The joint team also visited the distillery unit and the inspection report of the 

distillery Unit is submitted separately.   
 

2.2 During the visit on 17.11.2021 by the officials of CPCB, UPPCB and ADM 
(Sh. Ajay Kumar Tiwari)  

 
 The Sugar Unit was operational during the visit on 17.11.2021. The Sugar 

Unit resumed their operation on 07.11.2021 in the current crushing season 
(2021-22). The Sugar mill stopped their production on 27.06.2021 in the last 
crushing season 2020-21.  

 The joint team visited the Sugar mill and surveyed the Mansurpur drain. The 
Gram Sabha Pond was not approachable and water sample could not be 
taken by the joint team from the pond. The drain near Gram Sabah pond 
requires to be made pucca by the Sugar mill so that no effluent (treated 
/untreated) could reach the Gram Sabha Pond.  

 During the visit on 17.11.2021, the common drain (lying with the sugar mill) 
was found completely dismantled (pic. 2). This common drain was the only 
drain from where distillery could discharge their effluent into the 
Mansurpur drain. 

 The distillery inspection report is being submitted separately in respect of 
another connected matter being O.A. No. 206/2020, Vinit Kumar Vs Sir Shadi 
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Lal Distillery & Chemical Works Pvt. Ltd. & Ors.   
 The drain behind the Sugar mill premises near railway track was found 

having no effluent, however, wet sludge was found and the same needs to be 
removed by the Sugar mill.  

 The Mansurpur drain at NH-58 was found having substantial amount of 
sludge. The Sludge needs to be removed by the distillery industry.  

 
Tab.2 The analysis results of the drain samples collected from Mansurpur 
drain at NH-58 and Bopda village during 17.11.2021.  

Parameters in mg/I except pH  

Sample location      pH COD BOD TSS TDS Ammonia 

Downstream 
of Mansurpur drain at 
NH-58 (MSD-1)  

5.6 
 

1284 
 

843 
 

157 
 

1376 
 

12 
 

Drain near Bopara Village 
(MDB) 

6.1  1083 769 196 1184 11  

All values are in mg/l except pH. The Lab analysis report is annexed at Annexure-II. 
 
 The analysis result of the Mansurpur drain at NH-58 showed pH- 5.6, COD-

1284 mg/l, BOD-843 mg/l; TSS-157 mg/l and TDS-1376 mg/l; ammonia - 12 
mg/l indicates contribution of industrial discharge in Mansurpur drain.  

 The analysis result of the Mansurpur drain at Bopara Village showed pH- 6.1, 
COD-1083 mg/l, BOD-769 mg/l; TSS-196 mg/l and TDS-1184 mg/l ; 
ammonia - 11 mg/l.      

 The schematic diagram of the Mansurpur drain, industries (Sugar and 
distillery) and River Kali (Wes) is given below:  
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3.0 INSPECTION REPORT OF M/S DSM SUGAR MANSURPUR, (A UNIT OF 
DHAMPUR SUGAR MILLS LTD.), P.O- MANSURPUR, DISTRICT- 
MUZAFFARNAGAR, U.P.   

A. GENERAL INFORMATION   
1. Date of Inspection: 17.11.2021 

2. Name of the unit with complete 
postal address 

M/ s DSM Sugar, Mansurpur (A 
unit of Dhampur Sugar Mills Pvt. 
Ltd.), P.O.- Mansurpur, District- 
Muzaffarnagar-251203, 
Uttar Pradesh 

3. Spatial Co-ordinates 
Latitude and longitude (in 
Decimal format only) 

29.350839  
77.718140  

4. Standalone/ integrated (with co- 
generation) Sugar/ sugar refinery 

Sugar Refinery 

5. Year of commissioning 1988  
6. License capacity of sugar Mill 

(TCD) 
7000 TCD  

7. Average actual crush rate (TCD) 6513 TCD (Avg . value as per 
Form RT7(C) for the month of 
Oct-20, Nov-20, Dec-20, Jan-21, 
Feb-21, March-21, April-21, 
May-21) 

8. Consent status& its Validity 
with date 
a. Air Consent 
b. Water consent 
c. Hazardous Waste Authorization 

 
Air Consent valid up to 
31.12.2024 (Annexure-III)  
Water consent valid up to 
31.12.2024 (Annexure- IV) 
Hazardous Waste Authorization 
valid up to 19.02.2022 
(Annexure-V) 

9. NOC from CGWA & its Validity 
with date 

CGWA NOC valid up to 14.09.2026 
(Annexure- VI) 

10. Start period of crushing season 
2021-22  

07.11.2021  

11. Operational status during visit 
(operationa1/ closed/ 
temporary closed/ 
permanent closed) 

Operational 

12. Name of contact person Designation   Contact No & E-
mail 

 Sh. Arvind Kumar Dixit Unit Head Contact No-
9837894078 

Sh. Pawan Kumar Sharma Dy. GM  Contact No-
9837894102 
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B. OPERATIONAL STATUS  
     1. Sources of fresh water 

a.  Bore well  Bore well - 03 nos.  
1. Bore well-I= Flow=40.80 t/h  

      ∑=  301158 m3    
2. Bore well-II= Flow =0.0 m3/ h r 

       ∑=252854.0 m3   
3. Bore well-III= Flow=49.24 m3/hr  

       ∑=99481.4 m3  

b .  Flow meter Installation at 
wells 

Yes 

C. Reading of Flow Meter during 
visit 

Yes 

d. Any Logbook maintained Yes 
     2. Freshwater consumption (KLD) 

 Total fresh water Consumption 
(KLD) 

1307 KLD (As per logbook data 
from 1st Jan-21 to May 31, 2021).  
1099 KLD (as per logbook from 
7Nov to 17 Nov 2021) 

e. Log book maintained (Yes/ 
No) If any, details to be collected 

Yes.  

 3. Waste water (effluent generation (KLD) 
  Total effluent generation (KLD)  1042 KLD (as per logbook records 

from 7 Nov’21 to 17 Nov, 2021)  
  4.    Schematic diagram of ETP Oil skimmer & Bar screen  chamber 

→ Receiving Tank→ Oil & Grease 
trap→ Chemical mixing tank→ 
Equalization tank→ Primary 
clarifier→ Aeration tank→ 
Secondary clarifier→ Dual media 
filter→ Activated Carbon Filter→ 
Polishing tank→ Lagoon.  

  5.   ETP installed capacity (KLD) 1600 KLD   

  6. Storage of treated Effluent 

a. No. & size of lagoons No. of lagoon= 01, Size = 10,000 m3  

b. Retention time  15 days as per sugar charter of 
CPCB  

  7. Sludge Handling Process: Yes 

a. Sludge Drying Process Four sludge drying bed available for 
drying process sludge  

b. Final Disposal of Sludge Sludge after drying mixed with fly 
ash & press mud to form bio- 
manure.   

c. Whether mechanical sludge 
handling system installed 

Yes, Filter press installed.  
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  8. Any Hazardous 
Substances(Yes/No), if yes, give 
details.  

Yes, 
One way of Disposal is that the 
used/spent oil or wastes/residues 
containing oil mixed with bagasse 
& burnt in boiler.   
The HW is sent to TSDF [Bharat 
Oil & Waste management Ltd.] for 
disposal.  

  9. Color coding of pipelines for 
water distribution network 

Yes  
 

10. Mode of disposal (route to reach 
Ganga) 

Land disposal for irrigation to 
nearby farmers' fields through 
pipeline. Flow meter in the 
pipeline is installed.   

 

3.1     OBSERVATIONS MADE DURING THE JOINT VISIT ON 17.11.2021  
 

1. The Sugar unit [M/s Dhampur Sugar Mills Limited, Mansurpur, 
Muzaffarnagar] is engaged in producing refined sugar by using 
sugarcane as raw material.  
 

2. The Sugar unit was found operational during the visit. The unit has 
started its operation on 7th November, 2021 for the current crushing 
season 2021-22.  

 

3. The ETP was found operational at the time of inspection. The ETP of the 
Unit is located outside the unit premises and effluent is transported 
through pipelines. The Unit needs to install flow-meter with totalizer in 
the pipeline within the premises from where raw effluent is being pump 
for ETP and maintain the logbook for the same.  

 

4. The unit has 33 MW cogeneration power plant. The unit is having 02 
Boilers of capacity 100 TPH & 90 TPH.  

 
5. The Units average actual crushing rate (in TCD) is 6513 TCD.  
 
6. Unit is having valid Consent to Operate under the Air (Prevention & 

Control of Pollution) Act, 1981 and Water (Prevention & Control of 
Pollution) Act, 1974 for discharge, both valid up to 31/12/2024. 

 

7. The unit is also having valid Authorization under the Hazardous and 
Other Wastes (Management and Transboundary Movement) Rules, 2016 
for storage and disposal of hazardous wastes valid up to 19.02.2022.  

 

8. The unit is having ETP with installed capacity of 1600 KLD for 
treatment of effluent generated from various sections of sugar mill.  

 

9. The ETP comprises of Oil skimmer & Bar screen chamber→ Receiving 
tank→ Oil & Grease trap→ Chemical mixing tank→ Equalization tank → 
Primary Clarifier → Aeration tank → Secondary Clarifier→ Dual media 
filter→ Activated Carbon Filter→ Polishing tank→ Lagoon. 
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10. The unit has installed flow-meter at main inlet pipeline at ETP (Flow- 
57.31 m3/ hr, Totalizer 669764.4 m3) and irrigation outlet of ETP 
(Flow-0.0 m3/hr, Totalizer 1.4 m3) and reuse /recycle pipeline to 
process (flow-0.0 m3/hr , totalizer-2437.9 m3).    

 

11. The unit is complying w.r.t. final treated effluent discharge volume 
norms as the treated effluent generation i.e., 150 Liter/ton of cane 
crushed as against norms of 200 Liter/ ton of cane crushed. 

 

12. The team has collected effluent samples from ETP inlet, ETP Aeration 
Tank, ETP outlet (After tertiary treatment), and Lagoon (for irrigation 
purpose).  

 

Table 3. Samples were collected from inlet, outlet and treated effluent 
storage lagoon including outlet of irrigation pipeline. 
 Sample Locations  Effluent 

flow rate 
(m3/hr) 

   pH   COD  BOD   TSS   TDS Ammoni
a 

MLVSS/ 
MLSS 

 

 ETP Inlet (57.31)  3.9 3190 1776 348  592  21  

 
Aeration tank of ETP  

 3242 
/4133 
 

 ETP Outlet (After 
tertiary 
treatment)  

-- 
 

7.2 37 
 

03 
 

BDL  
 

456  
 

07  
 
 

 
 
 
 

 
 Lagoon at ETP  -- 7.6      31 03     18 668   
 Values of OCEMS at 
02:46 AM on 
17.11.2021  

-- --     85.4  9.8  3.3       -- -- 

Notified standards for land 
disposal 

5.5 to 
8.5 

250    100   100 2100  …    

Notified standards for 
disposal in surface water   

5.5 to 
8.5 

250  30 30  2100    

 All values in mg/l except pH. The Lab analysis report is annexed at (refer 
Annexure-II).    

 
13. The analysis results of sample collected from the ETP outlet (pH-7.2 , 

COD- 37 mg/I, BOD – 03 mg/I, TSS-  BDL mg/I, TDS- 456 mg/1 and 
Ammonia-07 mg/l, indicates that the treated effluent from the ETP is 
complying w.r.t. the notified standards for irrigation purpose as well as 
for surface water.  

 

14. The unit has lagoon having capacity of 10,000 m3 to store treated effluent. 
The Unit informed that the treated effluent shall also be used for irrigation 
purpose and network of irrigation pipeline was observed around the 
boundary of ETP unit. The analysis results of sample collected from Lagoon 
(pH -7.6, COD-31 mg/l  mg/I, BOD- 03 mg/I, TSS- 18 mg/I, TDS-  668 mg/I) 
indicates that the treated effluent from Lagoon is complying w.r.t. the 
notified standards for irrigation purpose.  The Unit has installed flow-
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meter at the irrigation pipeline and in pipeline for the purpose of 
recycling/reuse to process at ETP.  
 

15. The unit has setup environmental laboratory for the analysis of daily 
parameters. The unit has maintained the ETP log book for daily analysis of 
effluent parameter.  

 

16. The unit has installed Online Continuous Effluent Monitoring System 
(OCEMS) at ETP. OCEMS reading w.r.t.  COD- 85.4 mg/1, BOD-9.8  mg/1 
and TSS- 3.3 mg/l were recorded during inspection. OCEMS is connected 
with CPCB/SPCB server.  

 

17. The unit has three bore-wells to meet the requirement of its fresh water 
consumption, which was located at different places within the premises of sugar 
unit. 
 

18. The unit is having permission to abstract 2000 m3/ day of groundwater from 
three existing bore-wells as per No Objection Certificate (NOC) from Central 
Ground Water Authority (CGWA) for ground water abstraction, which is valid 
up to 14.09.2026. 

 

Table-4: Groundwater Analysis Report -Quality of Groundwater is 
compared with Bureau of Indian Standard (BIS) drinking water-
specification (Second Revision) IS 10500:2012  

Parameters  GW Sampling Location  Standard   

Borewell- 
03 in unit 
premises 

Ground 
Water 

Sample from 
Hand-pump 
outside the 
premises. 

Drinking water 
standards (BIS) 

(Second Revision) 
IS 10500: 2012 

(Acceptable limit)

Drinking water 
standards (BIS)  

(Second  Revision) 
IS 10500: 2012 

(Permissible limit 
in  

absence of 
alternate source) 

pH 7.8  7.3  6.5-8.5 6.5-8.5 
COD BDL BDL --- ---- 
TDS  306 718  500  2000  

Total 
Hardness  

236  392  200 600 

Total 
Alkalinity 
as CaCO3 

225  
 

422 200 400 

Sulfate 
(SO4-) 

   16 131  200 400 

Phosphate BDL BDL  --- ---- 
   BDL-‘Below detection limit’. The GW Lab analysis result is annexed at Annexure-

VII.    
 

19. The unit has installed Sewage Treatment Plant (STP) having capacity of 
120KLPD, which is based on MBBR technology for the treatment of domestic 
waste water generated from its residential colony.  
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20. The team has collected sample from outlet of STP for physico-chemical 
analysis. The analysis results of STP outlet showed pH -7.1 , COD-41 mg/l  
mg/I, BOD- 06 mg/I, TSS-BDL mg/I, TDS-300 mg/I & ammonia-06 mg/l and 
complying w.r.t. the notified effluent discharge norms.    
 

3.2 Compliance status of the last joint inspection report recommendations:  
S.No.  Recommendations  Compliance status (as on 

17.11.2021) 
1 The unit shall dismantle all the 

pipelines/opening from the boundary 
wall of the unit towards the outside 
the drain surrounding the mill.  

The Unit has dismantled the pipelines 
(from the boundary wall) towards 
the outside drain.  However, the 
opening need to be completely 
cemented and sealed. The pipeline 
from the small tank coming towards 
the drain shall also be dismantled.    
Partially Complying  

2 The unit shall optimize the rotation 
speed of Oil and Skimmer for proper 
removal of floating oil and grease 
from effluent.  

The Unit has installed VFD and 
reduced the rotation speed for 
removal of oil and grease.  
Complying  

3 The unit shall stop 
discharge/seepage of 
untreated/partially treated effluent 
in the surrounding drain as well as in 
Gram Sabha Pond.  

The common drain during the visit 
was found dismantled and no effluent 
was found in it.  
Complying  

4. The unit shall maintain and limit its 
crushing operations as per the 
consented capacity of 7000 TCD. 

As per the records, the Unit average 
actual crushing rate is 6513 TCD 
which is within the 7000 TCD 
capacity.  
Complying 

5. The unit shall establish an isolated 
area/spot with well concreted 
surface, covered ceiling and proper 
fencing exclusively for the storage of 
scraps, empty drums of hazardous 
waste chemicals in the premises. 

The Unit has to provide a separate 
isolated area/spot for the storage of 
HW chemicals containers/drums, 
scraps & other H.W material. The MS 
scraps were lying openly in 
haphazard manner and is unsafe for 
the workers.  
Not Complying  

6 The unit shall maintain the proper 
documents w.r.t the scraps and 
wastes which is being handed over to 
the third party for the disposal and 
follow the specific conditions of 
Authorization under the provisions of 
Hazardous and other wastes 
(Management and Transboundary 
Movement) Rules, 2016 for storage 
and disposal of hazardous wastes. 

The Unit provided Form-10 
(manifest) dated 26.06.2020, 
25.12.2020, 25.06.2021.  
The HW logbook record for the 
scraps and wastes was maintained.   
The Unit has membership with TSDF 
facility [Bharat Oil & Waste 
Management Ltd.] which is valid upto 
10.12.2021 for the safe, legal & 
scientific disposal of HW.   
Complying.  

7 The unit shall install flow meter to 
measure amount of treated effluent 
used for irrigation purpose.  

The flow meter was installed at the 
irrigation pipeline.   
Complying  
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8 The unit shall maintain the MLSS 
value and MLVSS/MLSS ratio in the 
aeration tank for proper microbial 
activity to reduce the organic load in 
the effluent. The unit shall analyze 
the samples from aeration tank 
periodically to analyze the 
MLVSS/MLSS ratio.   

The MLVSS in the aeration tank was 
4133 mg/l and MLVSS was 3242 
mg/l.  
The MLVSS/MLSS Ration is 0.78.  
 
Complying  
 

9 The unit shall maintain the acoustic 
enclosures to operate pumps in the 
unit premises to reduce the noise 
pollution. 

The Unit has not maintained the 
acoustic enclosure to operate pumps 
to reduce the noise pollution.  
Non – Complying  

 
3.3 Joint visit of Lagoon area/bio-compost yard of Distillery Unit (M/s Sir Shadi   

Lal Pvt Ltd.) on 17.11.2021 by the team.   
 
During the visit of Sugar mill on 17.11.2021, the lagoons area of distillery unit was 
also visited by the joint team on 17.11.2021 and made the following observation:   
 
 The Distillery Unit (M/s Sir Shadi Lal Pvt Ltd.) still has not treated the 

entire effluent and sludge from the lagoons.  

 During the visit on 17.11.2021, huge amount of coloured effluent was found 
collected/pooled at bio-compost yard (pic.8) and on the earthen land 
adjacent to a tank (pic.10).  

 The Unit requires to treat the effluent and sludge stored in the lagoons and 
bio-compost yard in a scientific manner and thereafter dismantle the 
additional lagoons so as to restrict the storage capacity as per the UPPCB 
directions.  

 The common drain (lying within the Sugar mill) was found dismantled 
during the visit on 17.11.2021. This common drain was the only discharge 
route from where distillery could discharge their effluent into the 
Mansurpur drain which meets Kali River (W) onward.  

 
It was observed that the process of restricting the lagoons storage capacity is 

unsatisfactory & unscientific and indiscriminate collection /pooling of effluent at 
bio-compost yard and on earthen land can cause groundwater pollution. The 
Distillery Unit needs to take consultancy services from reputed institute such as 
IIT/NIT/VSI/NSI etc. for the treatment and its disposal of effluent & sludge stored 
in lagoon and near bio-compost yard.    
 

The inspection report of distillery Unit (M/s Sir Shadi Lal Pvt. Ltd.) is being 
submitted separately in respect of another connected matter being O.A. No. 
206/2020, Vinit Kumar Vs Sir Shadi Lal Distillery & Chemical Works Pvt. Ltd. & Ors.    

 
3.4 Assessment of Environmental Compensation (EC)  

 

As per the CPCBs methodology for assessing Environmental Compensation (EC), 
following formula derived for calculation of Environmental Compensation:   
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EC=PI x N x R x S x LF  

Where,    
EC is Environmental Compensation in rupees  
PI= Pollution Index of industrial sector = 80 (for red category)  
N = Number of days of violation took place  
R = A factor in Rupees for EC = 250 (from 100 – 500)  
S = Factor for scale of operation; = 1.5 (1.5 for large unit)  
LF = Location factor = 1.0 (1 for less than 1 million population)  
 
EC = 80 X 250 X 1.5 = Rs.30,000/- per day  
 

Calculation of Environmental Compensation (EC) for Sugar Mill   
 

 During the last joint visit of CPCB & UPPCB on 09.03.2021, the Sugar unit was 
found complying with the effluent discharge standard at ETP, however, the 
drain (lying within the Sugar mill near baggase storage) showed BOD-563 mg/l, 
COD-1357 mg/l & TDS-3744 mg/l and drain behind the Sugar mill near railway 
track showed BOD-307 mg/l, COD-737 mg/l and TDS-3964 mg/l which shows 
the effluent having characteristic of untreated/partially treated industrial 
effluent.  

 UPPCB collected effluent sample from the common drain (lying within the sugar 
mill premises) on 08.08.2021 and common drain result showed pH-4.9; COD-
28,700 mg/l and TSS-14,600 mg/l indicating the characteristic of partially 
treated distillery effluent and during the visit of UPPCB team, the Sugar mill was 
closed due to off season.  

 The Sugar mill closed its operation on 27.06.2021 in the last crushing season of 
2020-21.    

 The Sugar mill resumed its operation on 07.11.2021 during the current 
crushing season of 2021-22.  

 During the visit on 17.11.2021, the common drain was found dismantled and 
the ETP treated effluent showed compliance with the discharge standards. 
However, the Sugar mill was found non-complying with the recommendations 
of the last joint inspection team such as dismantling of all the pipelines 
/opening towards the drain outside, establishment of isolated area/spot with 
well concreted surface, covered ceiling & proper fencing exclusively for the 
storage of scraps, empty drums of hazardous waste chemicals in the premises. 
The Mansurpur drain water quality, during the visit, shows contribution of 
industrial effluent.  
 
Hence, Environmental Compensation may be imposed to the Sugar mill from the 
date 09.03.2021 to 27.06.2021 (for 111 days) and also from 07.11.2021 to 
17.11.2021 (11 days) for total 122 days.  

  
  EC = Rs. 30,000/- x 122 days   = Rs.36.60 Lakhs  
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Calculation of Environmental Compensation (EC) for Distillery Unit    
 

 The Distillery Unit was inspected by joint team on 20.09.2021 and the 
inspection report of the same is submitted separately in respect of another 
separate matter being O.A. No. 206/2020, Vinit Kumar Vs Sir Shadi Lal Distillery 
& Chemical Works Pvt. Ltd. & Ors. Based on the 20.09.2021 inspection report, 
Environmental Compensation (EC) has been calculated and recommended for 
the distillery unit.  

 Further, the distillery Unit’s lagoons area was again inspected by the joint team 
on 17.11.2021 and joint team found huge quantity of coloured effluent 
collected/pooled at bio-compost yard/earthen land near lagoon area and such 
act of the unit can cause the groundwater pollution.  
 
Hence, in addition to earlier calculated Environmental Compensation (EC) on 
the basis of 20.09.2021 inspection report (of distillery unit), additional EC may 
also be imposed to the distillery Unit from the date 21.09.2021 to 17.11.2021 
for 58 days considering the violation observed during 17.11.2021.   

 
Industry has submitted the certificate stating their production was closed for 05 
days verified by Excise Department (Annexure-VIII). Hence nos. of days of 
violation to be considered is 58 – 05 days = 53 days.  

 
  EC = Rs. 30,000/- x 53 days   = Rs. 15.90 Lakhs  

 
4.0 CONCLUSIONS  

 
1. The Sugar mill started its operation on 07.11.2021 during the current 

crushing season (2021-22). The Sugar mill had closed their mill on 
27.06.2021 during the last crushing season of 2020-21.  

2. The Sugar mill was visited on 20.09.2021, however, the unit was found 
closed due to off season. The Unit was again visited on 17.11.2021 by the 
joint team of CPCB, UPPCB and ADM-Muzaffarnagar.   

3. During the visit, the Unit was found complying with the effluent discharge 
standards. The Unit has dismantled the common drain (lying within the 
Sugar mill) which meets Mansurpur drain onward.  

4. However, the Unit is non-complying with the some of the 
recommendations of the last joint team such as dismantling of 
pipeline/opening towards the outside drain, isolated covered area for the 
HW storage, maintenance of proper acoustic enclosure to reduce noise 
pollution.  

5. The Mansurpur drain effluent analysis result on 17.11.2021 showed pH-
5.6, COD-1284 mg/l; BOD-843 mg/l mg/1 and TSS - 157 mg/l and TDS- 
1376 mg/l indicating contribution of industrial discharge in Mansurpur 
drain.  

6. An Environmental Compensation of Rs. 36.60 Lakhs may be imposed to the 
Sugar Unit from the date 09.03.2021 to 27.06.2021 (closed operation) and 
from 07.11.2021 (resumed operation) to 17.11.2021 for total 122 days 
@30,000/- per day.   
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7. For the Distillery Unit, a separate inspection report is being submitted in 
respect of another connected matter being O.A. No. 206/2020, Vinit Kumar 
Vs Sir Shadi Lal Distillery & Chemical Works Pvt. Ltd. & Ors.    

 
5.0 RECOMMENDATIONS    

 

Based on the present joint visit on 17.11.2021, following are recommended for 
compliance:    

 
For Sugar Mill (M/s DSM Sugar Mill) 

 

1. The Sugar unit shall dismantle the pipeline from the boundary wall of the 
unit towards the outside the drain and completely seal the opening from 
the boundary wall of the unit.   

2. The Sugar Unit shall construct pucca drain near the Gram Sabha Pond so 
that no effluent (treated/untreated) could reach the Gram Sabha Pond.   

3. The Sugar Unit shall deposit Environmental Compensation of Rs.36.60 
Lakhs for the period of 122 days excluding non-crushing days.     

4. The Sugar unit shall establish an isolated area/spot with well concreted 
surface, covered ceiling and proper fencing exclusively for the storage of 
scraps, empty drums of hazardous waste chemicals in the premises. 

5. The Sugar unit shall maintain the acoustic enclosures to operate pumps in 
the unit premises to reduce the noise pollution.   

6. The Sugar Unit shall install flow-meter with totalizer in the raw-effluent 
transportation pipeline, within the unit premises, from where the raw-
effluent is being pump to ETP and shall maintain the logbook for the same.  

7. The Sugar Unit shall de-sludge the outside drain behind the boundary wall 
of their premises.    

8. UPPCB shall conduct monthly monitoring of the Mansurpur drain for one-
year period to assess the contamination of drain, if any, and shall take 
necessary action accordingly.   

For Distillery Unit (M/s Sir Shadilal Distillery & Chemical Works) 

1. The Distillery Unit shall deposit additional Environmental Compensation of 
Rs.15.90 Lakhs for the period of 53 days (21.09.2021 to 17.11.2021) 
excluding non-operational days.     

2. The Distillery Unit shall undertake consultancy services of reputed 
Institute such as IIT/NIT/VSI/NSI etc. and shall scientifically collect, treat 
and dispose of the entire effluent stored in the lagoons and near bio-
compost yard and earthen land as well as sludge excavated from the 
lagoons/tanks and bio-compost yard as per the recommendations of the 
Institute. The complete effluent and sludge disposal report along with 
documentary evidence shall be submitted to UPPCB.  

3. The Distillery Unit shall not discharge/dispose of their effluent in the 
land/bio-compost area.  

4. The Distillery Unit shall de-sludge the drain near NH-58 highway area 
within a month and the sludge shall be dispose off in a scientific manner.  
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5. The Distillery Unit shall ensure compliance of the recommendations as 
mentioned in the joint inspection report of 20.09.2021, submitted 
separately before the Hon’ble NGT in respect of another matter being O.A. 
No. 206/2020, Vinit Kumar Vs Sir Shadi Lal Distillery & Chemical Works 
Pvt. Ltd. & Ors.    
 

INSPECTION TEAM  

    
Ajay Kumar Tiwari;  
ADM, 
Muzaffarnagar, UP   

Kamlesh Singh, 
Scientist E, 
CPCB, Delhi   

Ankit Singh,   
RO, UPPCB, 
Muzaffarnagar
, UP 

Vipul Kumar,  
JE, UPPCB, 
Muzaffarnagar 

Shreeparna 
Mishra,   
SRF, CPCB, 
Delhi   
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Photographs taken during joint inspection on 17.11.2021  
  

A. Photographs of M/s DSM Sugar Mill Ltd., Mansuprur, Muzaffarnagar UP and 
Mansurpur drain on 17.11.2021  

 
Pic-1: Mansurpur Drain at NH-58  

 
Pic-2: Dismantled common Drain (lying 

within the sugar mill)  

 
Pic-3: VDF Installed for controlling 
rotation speed of oil skimmer belt  

 
Pic 4: MS Scraps lying openly  

 
Pic 5: Drain behind Sugar mill near 

railway track   

 
Pic 6: Drain at Bopada Village before 

meeting with Kali River (W)  
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B  Photographs of Lagoon /Bio-compost area of M/s Sir Shadi Lal Pvt. Ltd. and 

drain on 17.11.2021  
 

  
Pic 7: Mansupur drain from NH-58 – 
Sludge in drain  

Pic 8: Effluent Ponding near bio-compost 
yard  / lagoon area  

  

  
Pic 9: Ponding of coloured effluent on land 
adjacent to a tank (at pic 10).   

Pic 10: Tank (with outlet) having colored 
effluent near bio-compost yard.  

 






















































